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1.    QUESTIONS.

   (1)   Questions entered in the separate list to be asked and answers given.

2.    BUDGET FOR THE YEAR 2025-2026.

   (1)   RESUMPTION OF GENERAL DISCUSSION on the Budget Estimates for the year 2025-2026.

3.    DISCUSSION ON NOTICE UNDER RULE 73-A.

   (1)   
Short Duration Discussion Notice No. 1 notice given by:

1. Shri Bharat Bhushan Batra, MLA
2. Smt. Geeta Bhukkal, MLA
3. Shri Balram Dangi, MLA
4. Shri Jassi Petwar, MLA
5. Shri Vikas Saharan, MLA
6. Smt. Pooja, MLA

Regarding quality of ground 
water in the State of 
Haryana.

Short Duration Discussion Notice No. 2 notice given by:

1. Shri Aftab Ahmed, MLA
2. Shri Kuldeep Vats, MLA
3. Mohd Israil, MLA
4. Mohammad Ilyas, MLA, clubbed with admitted Short Duration Discussion Notice No. 1

The Hon'ble Members may 
take part in the discussion.

Calling Attention Notice No. 7 converted into Short Duration Discussion Notice No. 3 notice 
given by Shri Aditya Devilal, MLA, clubbed with admitted Short Duration Discussion Notice No. 1

The Hon'ble Member may 
take part in the discussion.

   (2)   Reply of Short Duration Discussion Notice No. 1, 2 and 3, regarding quality of ground water in
the State of Haryana
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